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ing a branch of the Institute in Cal-
cutta for a diploma course in engineer-
ing and pre-charging high fees;

(b) if so, the details thereof and
action taken in the matter; and

(c) the steps taken to check the
growth of such institutions?

The Minister of State in the Minis-
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Yes, Sir. fl'l'(ﬂ
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Central Social Welfare Board Gramt
to Orissa

1989 J Shri Ramachandra Ulaka:
*\ Shri Dhuleshwar Meena:

Will the Minister of Education be
pleased to state:

(a) the amount of grant-in-aid
given by the Central Social Welfare
Board to each of the social Welfare
institutions of Orissa during 1963-04;
and

(b) the target fixed for developing
the social welfare services in Orissn
during the Third Plan Period?





